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Future Set-up of NEFA

*¢00, S8hri P. C. Berooah: Will the
Minister of Home Affairs be pleased
%o state: i

(a) whether high-level talks were
recently held about the future set-up
of NEFA;

(b) if so, the broad outlines of the
contemplated set-up of NEFA; and

(c) the decision, if any, taken at
the last high-level talks?

The Minister of Home Affairs
(8hri Y, B, Chavan): (a) No, Sir.

(b) and (c). Do not arise.
Symposium omn Jawaharial Nehru

2607. Bhri Utiya:
Shri Madhu Limaye:

Will the Minister of Edwvoation be
pleased to state:

(a) whether it is a fact that Gov-
-ernment spent a lot of money on
Nehru Symposium in Delhi;

(b) if so, how much;

(c) whether the participants took
part in their individual or official
eapacity; and

(d) whether they all agreed
make i r dation to
U.N. bodies?

The Minister of Information and
Broadcasting (Shri Raj Bahadar):
(a) No, Sir. The expenditure was
not more than commensurate with
the purpose and the international
character of the Round Table.

(b) As all bills have not been re-
ceived the exact expenditure cannot
be indicated, but it is likely to be
less than the allotment of Rs. 55,000|-
sanctioned for the purpose.

(c) The participants in the Round
Table took part in their individual
ocapacity.

(d) There was a general consensus

of opinion regarding the recommen-
dations to be made to UNESCO.
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Bagalkot Cement Co., Bijapur

2608. Shri Utiya:
Shri Madha Limaye:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the investigations into
certain charges have been made
against the Managing Director/other
Directors of the Bagalkot Cement
Company Ltd., Bijapur by the Centrat
Bureau of Investigation; and

(b) if so, the results thereof?

The Minister of Home Affairs
(8hri Y. B. Chavan): (a) No, Sir,

(b) Does not arise.

Proscription of Maps and Atlases

2609. Shri Ram Harkh Yadav: Wil
the Minister of Home Affairs be
pleased to state:

(a) whether Government have pros-
cribed some of the maps and atlases
published by Private Agencies in India
as reported in Hindustan Times dated
30th October, 1966;

(b) if so, the details thereof; and

(¢) the reasons for their proscrip-
tion?

The Deputy Minister in the Minis<
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) and (c). A statement is laid on
the Table of the House. [Placed in
Library. See No. LT-7459/66].

Publication of Maps and Atlases

2610. Shri Ram Harkh Yadav: Will
the Minister of Home Affairs be
pleased to state:

(a) whether Government have
allowed some foreign publications on-
taining maps and atlases of India to be
imported after blacking out such maps
and other portions thereof, as are pre-
judicial to India's territorial integrity;
and

(b) if se, the details thereof?
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The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) Ministry of Finance (Depart-
ment of Revenue) Notification No. 188
dated the 26th November, 1959
issued under the Sea Customs Act,
1878, prohibits the import of any
book, periodical, pamphlet, leaflet or
other document containing any
words, signs or visible representa-
tions which directly or indirectly
question the frontiers of India. How-
ever, in order to save the educa-
tional and other institutions and
scholars from scarcity of standard
atlases and other publications of
real worth, the Government have
been, releasing useful books and
atlases etc. after blacking out the
objectionable portions. Books and
publications which contain serious
and numerous mistakes incapable of
being corrected without marring the
usefulness of the publications are,
however, not allowed to be imported
into India. So far, 188 such books
and publications have been allowed
to be imported after blacking out
their objectionable contents.

Supply of Information to Memb
by State Governments

2611. Shri V. V. Thevar: Will the
Minister of Home Affalrs be pleased
to state:

(a) whether Government had issued
instructions to the State Governments
to furnish factual information to Mem-
ders of Parliament when asked for:

(b) if so, whether Governmeunt
are aware that the Government of
Madras is not following these instruc-
tions; and

(c) if so. the reasons therefor?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) No such instruc-
tions have been issued by the Gov-
ernment of India to State Govern-
ments.

(b) and (c). Do mot arise,

National Laboratory in Bastar

2612, Shri Lakhmu Bbawani: Wik
the Minister of Education be pleased
to state:

(a) whether there is any proposal
to establish a National Laboratory
under the C.S.LR. in Bastar District
of M.P, in the near future; and

(b) if so, the salient features there-
of?

The Minister of Information and
(Shri Raj Bahadur)c
(a) No, Sir.

(b) Does not arise.
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